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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
IN

ORIGINAL APPLICATIGN No. 142 OF 2024 (82)

Applicant > M. Vetri Selvan, Chennai.
Versus
Respondent(s) : The Central Pollution Control Board
and others

REPORT FILED BY THE ENVIRONMENTAL ENGINEER,
REGIONAL OFFICE, LEGAL CELL, ERNAKULAM FOR
AND ON BEHALF OF THE RESPONDENT OF KERALA
STATE POLLUTION CONTROL BOARD

L. I, Sajeesh Joy, aged 48 years, S/b V. A. Joy, residing at Ernakulam,,
now working as the Environmental Engineer, Legal Cell, Regional
Office, Kerala State Pollution Control Board, Emakulam. I am
competent to and duly authorized to represent Board. I know the facts
and circumstances of the case. The factual submissions zre true and

correct to the best of my knowledge, information and belief
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2. This report is filed as per the Order of the Hon’ble Tribunal dated 09-05-
2024 in which it was directed that the State Pollution Control Boards are

to file their reports. It was also directed in the Order that if the Sewage

Treatment Plants (STPs) are not connected to the Online Continuous

Effluent/Emission Monitoring System (OCEMS), let the respective

SPCBs state as to their efforts to get them connected.

3. The State of Kerala has 6 No.s of Common Sewage Treatment Plants

(STPs) having capacity of 2MLD and above run by various Local

Bodies. They are as given below.

SI. No. City/Town ! STP location STP -
Installed
Capacity
1 Thiruvananthapuram 1.Common Sewage 107 MLD
Treatment Plant at
Muttathara
- 2.Trivand-um Medical 5 MLD
! College
2 Ernakulam ‘ Sewage Treatment Plant 5MLD
' at Elamkulam, Kochi
§ (AMRUT-1.0)
'3 | Thrissur . Sewage Treatment Plant ‘ 3 MLD
‘ at Guruvayur |
o Kozhikode 1. Sewage Treatment | 2 MLD
| Plant at Medical College
* Kozhikode
g 2. Sewage Treatment 2MLD
; | Plant at Medica! College
| ' Kozhikode (AMRUT-
| 1.0) ‘

rd
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4. [t is humbly submitted that out of these 6 Coﬁmon Sewage Treatment
Plants one STP (CSTP Muttathara) has installed OCEMS and its is
connected to Central Pollution Control Board Server. 5 MLD STPs at
'Elamkulam and Thiruvananthapuram, 3 MLD at Guruvayoor and 2 MLD
STP at Kozhikode have been set up recently and local bodies of the
respective Sewage Treatment Plants have been directed by Kerala State
Pollution Control Board to install OCEMS vide direction letter dated
30.09.2024. Copy of the letter giving these directions are marked and
produced herewith as Annexure R- 8 (a).

5. It is humbly submitted that necessary follow up will be taken for ensuring
that OCEMS are installed and are connected to the servers of the State
Boards and data is transferred by the operators of STPs to the State Boards
through the OCEMS.

All the facts stated above are true to the best of my knowledge, information and

belief.

Dated this the 01*day of October 2024 i
ENVIRONMENTAL ENGINEER
LEGAL CELL, ERNAKULAM

A .SAJEESH JOoY
: RONMENTAL ENGINEER
KERALA STATE POLLUTION CONTROL BOARD
REGIONAL OFFICE
GANDHI NAGAR, KOCH!-722020




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
IN

ORIGINAL APPLICATION No. 142 OF 2024 (SZ)

Applicant g M. Vetri Selvan, Chennai.

Versus

Respondent(s) : The Central Pollution Control
Board and others

VYOLUME 11

Index
SL D inti P
No escription ages
| Annexure R- 8 (a). : Direction letter to Secretaries of 1-13
local bodies dated 30.09.2024

Dated this the 01* day of October 2024

Adv.Rema Smrithi.
ADDITIONAL STANDING COUNSEL FOR THE RESPONDENT:




Annexure R- 8 (a)

® General: 0471- 2312910, 2318153, 2318154, 2318155 Chairman: 2318150 Mumbe:mmy'nlslﬁ

e-mail: chn.kspcb@gov.in; ms kspeb@gov.in FAX: 2318152 web: k kspeb.kerala gov.in
o KERALA STATE POLLUTION CONTROL BOARB ;

------ - s:amg ovomuoom aalimisosm dloiamen cm.loénb‘ ¥

N&8F  Pattom P.O. Thiruvananthapuram — 695 004
al§o alls., @eumMadanmo - 695 004

Lifestyia
Enwrormerat

KSPCBY/1563/2024-SEE-1 Da'w 301&9;2@24
From e |
The Member Secretary

To %ﬂ’ “'f"‘" :

I.The Secl‘etary, i = SRR e i
Guruvayur Municipality, Guruvayur, i 6
Thrissur, Pin - 680101 oty ’7 4 : ,_"‘"’ " e

2.The Secretary,
Kochi Municipal Corporation,
PB No -1016, Cochin,
Ernakulam , Pin ~ 682011 .

3.The Semtaxy, it
Kozhikode Municipal Corporation,
- Calicut Beach,Near Akashvani.
Kozhikode— Pin - 673032.

4. 'I'he Secretary
Thxrvanamhapumm Cerporatmn,

Vikas Bhavan, University of Kerala Senate Heuse Campﬂs,
Palayan, Thimvananthapuram. Pin - 695033

Sub :- Installation of Online Continuous Effluent Monitoring Systems (.' S) -
Reg.- 04 1w2f222q of teake Na7 - Vi
Ref:- 1. Lenﬁ no. A-19014/43/06/1TPC-1 dated 07.08. 2020 of the Cenil‘&I X%
PoIlunon (‘nntrol Board

2. Order of the Hon'ble National Green Tribunal (Southern Zone) in OA
No. 142 of 2024 dated (9.05.2024
Sir,

Kind attention is invited to the above subject matter and r&ﬁeréncescned :
Direction under Section 18(1) (b) of the Water (Prevention and Control of
Pollution) Act, 1974 dated 07.08.2020 was issued by Central Pollution Control
Board (CPCB) directing that Sewage Treatment Plants (STPs) being operated in by
Municipa! Corpo-ations, Municipalities, Local Bodics or any otker concerned bedy

shall install online continuous efflusni monitoring system for the parameters pH,

"
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= CENTRAL POLLUTION GONTROL BOARD
wniATY, o9 w WAy it oM wen megn

NRGTTRY OF INVIRONMENT POREST & CLIMATE CHANGE S0VT 27 moia

File No. A-19014/43/06-UPC-1 [y (,9 5 — Her o DateoF /08/2020

To,

Directions Under Section 18(1) (b) of the Water (Prevention and Control of Pollution) Act,
1974 for installation of Online Continuous Effluent Monitoring System (OCEMS) for self- -
surveillance of Sewage Treatment Plants.

WIHIERFEAS, amongst others, under Section 16 of the Water {Prevention and Control of

Pollution) Act, 1974, one of the functions of the Central Pollution Control Board (CPCB)
constituted under the Water (Prevention & Control of Pollution) Act, 1974 is to coordinate
activities of the SPCBs/PCCs and provide technical assistance and guidance to SPCBs/PCCs;
and

WITEREAS, amongst others, under Section 17 of the Water (Prevention and Control of
Pollution) Act, 1974, md&nﬁmﬁmud&e%umhmwmm)m
mlimmmmmmaymmﬁnWamem&CMd
Pollution) Act, 1974, is © plan a comprehensive programme for prevention, control or
abatement of pollution of streams and wells in the State/U.T. and o secure the execution
thereof; and

WHEREAS, SPCBs and PCCs are empowered to prescribe stringent standards for discharge of
environmental poilutants from indastries including Sewage Treatment Plants (517s) than
those notified by the Central Government and ensure its compliance, under the
Havironmental (Protection) Act, 1986 and rules framed there under; and

WHEREAS, Central Pollution Control Board vide its letter No. B-29016/04/06PCI-1/5401
dated 05.02.2014 had already issued directions under section 18(1) (b) of the Water Act to the
State Pollution Control Boards and Pollution Control Committees for directing 17 categories of
highly peliuting industries (such as Pulp & Paper, Distillery, Sugar, Tanneries, Power Plants,
fron & Steel, Cement, Oil Refineries, Fertilizer, Chloral Alkali Plants, Dye & Dye Intermediate
Units, Pesticides, Zinc, Copper, Aluminum, Petrochemicals and Pharma Sector, etc.). Common
Fffluent Treatment Plants (CETP), Common Bio Medical Waste and Common Hazardous
Waste Incinerators; for installation of online effluent quality and emission monitoring systems

and;

R A e P —————— e i i e e e o
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WIHEREAS, CPCB and SPCBs/ PCCs have installed necessary software and hardware in their
headquarters for centralized data collection, analysis and corrective actions and industrial
sectors as mentioned in the above para have installed OCEMS and established connectivity
with servers of CPCB and SPCHs / PCCs. The industrial units which have failed to install
OCEMS and establish connectivity have been issued directions for closure; and

WHEREAS, S1Ps are operated by State Public Health Engineering Departments, Municipal
Authorities and other State or City level Agencies; and

LS
WHERIAS, S1Ps have been discharging eavironmental pollutants directly or indirectly into
the ambient water bodies which pose constant threat (o cause adverse effect on the water
quality and SPCBs and PCCs are also required to ensure installation of sewage treatment
facilities and their regular operation in the areas under their jurisdiction; and

WHIEREAS, continuous monitoring is essential to regulate and minimize inspection of STPs
on routine basis and also to inculcate habit of self monitoring mechanism by the SIPs to
ensure  compliance of prescribed standards ard transmit Jdata of effluent compliance to
SPCR/PCCs and CPCB on continuous basis. This can be achieved by installing online effluent
monitoring devices; and

WIHEREAS, Centra! Pollution Control Beard (CPCB) has already issued directionsto all the
SPCBs / PCCs under Section 18(1) (b) of the Water (Preventian and Control of Pollution) Act,
1974 to ensure treatment and utilization of reated sewage vide leder no. A-19014/ 43/06-Mon
dated 21/04/2015; and i

WIHEREAS, Central Pollution Control Board (CPCB) has also issued direction to the
Municipal Commissioners / Chief Executive Officers of 46 Metropolitan Cities and 26 State
Capitals on 09.10.2915 ander Section 5 of the Enviconmental (Protection)Act, 1986 to ensure
treatment and utilization of treated sewage and installation of Online Effluent Monitoring,
Systems,; and

WITEREAS, CPCB has developed puidelines for Online Continuous Monitoring System for
effluents on 07/11/2014; and -

WILEREAS, CPCB has developed Standard Operating Protocol for Verification of Installation
and Calibration of UV-Vis Dual Beam Scanning & Multipoint calibration mechanism
technology based OCEMS (Effluent) used in Sewage Treatment Plants (STPs); and

WIIEREAS, the ground truthing of the values indicated by the online devices need to be done
before bringing them in public domain for proper interpretation and such measures need (o

be laken al the level of 5PCBs/ PCCs; and
t
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Vit IEREAS lor regulatory purposes and for purposes of actions 10 be taken against non-
complving SIPs, existing methods of sampling, analysis and related procedures under the
existing statutes need to be continued.

NOW THEREFORE, in exercise of the powers conferred m@amﬁmisi (b) of the Water
(Prevention & Control of Pollution) Act 1974 and keeping in view mﬁuming of
menitoring mechanism for effective compliance through seli-regulatory mechanism, SPCBs /
1% Csare hereby directed to issue following directions (o all Municipal Cmpondom‘OR
concerned Body / Agency / Authority v/ho is operaﬁng STP, forinstallation of OCEMS in
following phase-wise manner;

I All the SIPs being operated in Million Plus Cities by Municipal Corporations or
voncerned Body shall install ‘Online Elfiuent Monitoring Systems ‘for the parameters
namely pH, TSS,COD, BOD and Flow Meter before 31.01.2021.

2 5iPs  being operated in enwining  cities and towns by  Municipal
Corporations, Municipalities,Local Bodies or any other concerred Body shall install
‘Online Effluert Monltoring Systems’lor the parameters namely pH, TS5, COD , BOD
and Flow Meter before 31.07.2021.

3. SIP Operating Authority shall connect and upload the online effluent monitoring data
with the servers of the concerned SPCB/PCC and CPCB in a time bound manner but
not later than timelines as mentioned in 1 and 2 above, as the case may be.

4. SIP Operating, Authority shall ensure regular maintenance and operation of the online
system with temper proof mechanism with facilities for calibration;

5. SIP operator should follow guidelinesprescribed by CPCB for Online Continuous
Monitoring, System for effluents and Standard Operating Procedure(SOI") for
Verificsion of Installation and Calibration of UV-Vis Dual Beam Scanning &
Multipoint calibration mechanisia technology based OCEMS (Effluent) used in S1Ps.

Uhwese divccions are not applicable e S1% located in cities / lowns in the calchment of river
Ganga as listed in Aanexure, as directicns {or installation of OCEMS for those S1Ps have
already been issued earlier.

The State Board /PCC shall acknowledge receipt of these directions and communicate action
taken report once every 30 days with fiest report submitted within 30 days from the date of

issue of these directions.
m:

Chairman
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:{ I STPs " Ganga Front Town |  Status of STP Authority for O&M
).
1 Gangotri Gangotri Commissioned
2 Badrinath 0.26 MLD STP Badrinath Commissioned
3. | Chamoli 0.05 MLD STP Chamoli-Gopeshwar | Commussioned
i1 5 __ Chamoh 076 MLD STF | Chamoli-Gopeshwar | Commissioned
20 S Forest Nala ST?  Nandprayag Comnissioned
(6. Sangam Nala STP | Nandprayag | Commissioned
| 71 NearPolice Chowki STP Koranpraysg Commissioned
‘ S Old Bridge STP Karanprayag Commissioned
[ 9. Near Ward | & 3 STP Karanprsyag Commissioned
0. | Near SBI Bank STP Rudraprayag | Commissioned
il _____Near Dart Pull STP Pudraprayag | Commissioned
12 | ArmyBend STP Rudraprayag | Commissioned
e AM&WA School STP Redraprayag Commiasioned
B et Tekla STP Uttarkashi Commissioned
1.  Srige Srinagar Commissioned
6. | Srinagar Srinagar Commissionex!
© i Kirtinagor Kiri Nagar | Commissioned B bvids -
i8. Mur ki Rety Rishikesh Commissioned
19. Old Mothrowala Dehrador Commissioned
20, New Mothrowala Dehradun Commissioned
21 Takhan _ Dehradun Commissioned
22. Sslawala _ Dehradun Commussioned
| 23, Vijay Colony Dehradun Commuissioned
24, Indirn Debradun Commissipned
25, Sara: brwalapur Haridwar Under Trial
26, Subhash Nagar STP Karanprayag | Under I'mal
| 27. Near Steel Rudraprayag | Under Trial
28, Badrinath 0 01 M1LD Radrinath Under Trigl
2 BRO Bridge STP Karanprayng | Under con
1 30. | Near B2lni Road Rudraprayag Under co
31 Jagieetpur 68 MLD Haridwar Under construction
32, Chardreshwar STP Rishikesh Under construction
. EE] Lakkarshat New Fishikesh Under construction
| | 34 Joshimath 1.98 MLD foshimath Commissioned
! B3 Ciyansu Uttarkashi Commussioned
: | 36, Tehti  Tehri Commiissioned
- B e TN Kirti Nugar ommi
38, Bah Bazar Devprayag Devprayng Commissioned
| 39, Sangam Bazar Dcmam_ Devprayzg | Commissioned
40. Shant! Bazar Devprayag Devprayng | Commissionad Uttarakhand Jal
EINNS Tapovan Tapovan Cownmissioned Sansthan (UJS)
42, Swarg Ashram Rishikesh [ Rishikesh Commi=sioned
43, L'i.h:ﬂnt Rishikesh Rishikesh Commissioned-
L. ur, Haridwar _ Haridwar Commissioned
45, Ja BEF_‘EE l{ql_vdwnr( 13 MLD) g Hmdwar Commissioned
46, | Sarai TawslaparSTP | FHaridwar | Commissioned
;A BICESEORNER. Dehradun | Commissioned -~
48 B Biynor [ Commissioned |
449, Brajighat STP | Guibmukteshwar | Commissioned
50. Garb STP o Garnmokteshwar | Co | Commissioned
£ _ MNarora lown Naror Commissioned Uttar Pradesh fal
§:: Fatehgarh Fasrukhabad Commissioned Nigam (UPJN)
(9. 1 Sewww Kannog Commissioned
54 | giman, Kanpur Kanpur | Commisstoned |
(5.1 wpwsMompw |  Kewor  |Commimieed |

~
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| 56. __Jajmay, Kanpur Kanpur Commissioned |
57. Bi STP Kanpur Commissionud
S8, Sajari STP, Kanpur Kanpur Commissioned
(59, | Salori 29 MLD P. j Prayegraj | Commussioned
60, Salori (Bakshi Bandh) 14 MLD Praysgraj | Commissioned
(62. | Pongaghat, Prayagraj Prayagiy Commissioned
63, Knth. M agra) Prayagiaj Commissioned
| 64, Naini Prayagra) Pravocnj | Commissioned
66. |  Mirzapur (Pekka Pakhra) Mirzzoer (bunmssimmd
51 Vindhayacha! Mirzanur Commissioned
68, Dinapur Varanasi Commissioned
] Dingpur Varanasi Commissioned
0. Bhagwanpur BHU Varanasi Commissioned
1 Coithaha Varanasi Commissioned
72, New Naint 42 MLD Prayayraj Under Construction
{ 73. Phaphamae STF 14 MLD Pmm Under Construztion
E e Ramanna 50 MLD Yarannsi Under Constrution
75. Ramnager 10 MLD Varanusi Linder Construsstion
7. | 1.75 MLD STP Anunshabr Commussioned
77. | 0.85 MLD Acupsahar A) Anupshahr Commissioned Anupshahar Nagar
78. | 1.5 MLD Anupsahar STP 2, Zone B Anupshahr Commissioned Palika, Bulandshahar
79. | MLD Anupsahar STP 2, Zone A Anupshahr Commissioned
Commissioned -
e O E— | NonOpemuoou | Bibar Rajya Jal
81 Saidpur STP (OLLY) Puter O B S T
o0 S o s e | Under Constistion_
81, Karmalichok Pains Linder Consinution
84 Beur Pama Under Construction
85 Pabari Pain: Under Constr tion
R e Patw Under Constru:tion
87 Kankarbagi P Under Construction
o F - R Maner (Vatna) | Un Linder Constrction
89, Dranapuy __Danapu: (. ana) | Und=: Constriction
0. Baktiyarpur !ﬂmv (Patna) | Under Comstiution |
91 Bath Bark: (7+na) Under Constiiction Bihar
9. Mokama Mokama ("atna) | Under Construction - a
93, Bhagalpar : n!g&\;‘) "I Under Construction e
4. Munger —Munger Under Construction | Corporation
95, Fztubs Fatubs P (na) Under Construciion (BUIDCO)
96. __ _Chapma Chazi Under Coustruction
€5 IS Begusarai Begus: ai Under Construciion
o8 Khaparin Khagaria Under Construction
) Sultaczan) Under Constriciion |
99_. Suliangan) 1 Méi"-‘r) =
160, Phutwari Shanf Pt Under Constructian_
| 101 Beur, Pviweni Shanf Paina Under Construciion_|
102, e _ Serirpur . Buxpr Umim' Consmu.mm
| 103, Sonepur . _Sonepur (Ssgan) | Under Construction_|
T2 - Hagipae | Hajipue (Vashali) | Under Coustruction | "
105 | STP Near Brhambaba _Swvibgani | Undertrial | juesbond Urban
196. STP near Chanan Sabibea j Under Trial Infrustructure
107, Rajmahal STP Rajmadal Cmu_trl;]l::l;::ﬂ Frial Curporation (JUIDCO)
108, Titagarh (ASE) l‘ugg_ {_:‘Qinmmuung_f_ Kolkata Municipal
| 109, | __Titagerh (OP) Triugae! Comaissioned | Development
110, Bansberin STP Buwba | Commissoued | Aathority (KMDA)
RULE _Kamarkan STP Kanat i Compasioned |
'f
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T E 2R Garulia STP __ Garulia Comumissioned
13 Maheshiala TP Maheshiala | Commisioned
14 Bhadreswar STP | Bhadreshwar | Commissioned |
N3 BaidyahaliSTP | Haidyabati | Commissioned
116, _Howrah STP {Arupar)) | Howrah Commissioned
1. Kona STP (Chakpara, Anandanagar Stk Commissioned
Gram, Bally) Panchayat) | e
| 118, Champadani ~_ Champdani Commussioned
119. Panthati TP Panihati Commussioned
120. | Gayeshpur, Halishar & Kanchrapara ~ Kanchmpara Commissioned
-« R SemmporeSTP | Serampore Commissioned
122. Konnagar (Rishra) | Konnagar Comm
L Naihati ETP ___ Naihat: gmﬁ
L Chandannagar STP (OP) Chandannagar |
125 __ Chandannagar STP (TF) - Chandannagar Commissioned
126, Jaggadal  Bhapara _Bhatpara Commissioned
127. Bhatwara-Jageddal Bhatpara Commissioned
128. _Jageddal, Rhatpara Bhatpara Commissioned
1a9. Jaggadal _ Bhatpara OP) | "hatper Commissioned
130. Ka~kinara, Madrail, _____ Bhatpare Commissioned
131 Kalyas Block.-B2 B3 Kalyan: Commissioned
132, Kalyani Town zrea 1 Kalyam Commissioned
133. Bandipor STP e T‘%ﬂr Commissioned
134 Garden Reich STP Kolkata Commissioned
135. Coss'pore, Chitpur, Bangur Kolkats Compussioned e
136 South Suburban ‘K enrapukur, . Commissioned Kolkata Municipal
Haridevpur Suburben £ Corporation (KMC)
137, Bogahajatin STP Kolkata Commusssoned
138. Hatiewr Folkata Commissioned e
% . Bethrumpore __ Murshidabad Commissioned Public Health
140 Commissioned Engineering
Nakbadwip Nahadwip ¢ Department, West
_____ S s e GRS R (iR Bougnl
Comuissioned Jiaganj-Azimgan,
141. STP Bagan-A zimgany Jiaganj-Azimganj : Murshidabad, "“"""u‘w" -
S SN RS SR Bengal
142 NAPS Tcumslup Wi Cominissioned Narora Atomic Power
e Commussioned Indian Drug and
143, IDPL STP Rishikesh Pharmaceutica! Limted
T (IDPL)
144, DLW §TP Varanasi _ 2 Works, ndian
B = = Roilways |
$
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List of Ganga front towns considered by WOM — 1 for sewage

Uttarakhand

D Nd D as WL

Gangotni

Badrinath

Uttarkashi (Budkot)
Joshimath
Chamoli-Gopeshwar
Nandprayag
Kamnprayag
Gauchar
Rudrapravag

10 Srinagar

11

12

Kirtinagar
Devprayag

13 Tapovan

14

15

Muni-ki-Reti ]

Rishikesh

16 Handwar

17
18

Tehni
Dehradun

Uttar Pradesh

R - -

P
& W N - O

15

Byuore - Bijnore
‘Hastnapuy - Meerut
GariMukteshwar - Hapur
Ancopshahar - Bulandshahar
Babrala - Badaun
Narora - Bulandshahar
Farrukhabad - Farrukhabad

g oK ;
Rithoor - Kanpur
Gangaghat/Shuklagany - Unmo
Kanpur - Kanpus

. Prayvagray (Allahabad)

Jhunst

Mirzapur

Chunar

Ram Nagar

Varanasi

Mughalsarat

Sadpur

Cilazipur X
Ballia - %

management

Bihar

© e N U s PN -

- ol s el ek ik ek e
Se0FELR=5

13

Patna
Bhagalpur
Mumger
Chhapra
Danapur
Hajipur
Buxar
Jamalpur
Begusarar
Rarh

- Mokamch
Sultanganj

Fatuha
Bakhtiyacpur
Barahiva
Soncpur
Kahelgaon
RBaraunt

Jharkhand

1
2

Sahwbganj
Kagimahal

West Bengal

Dhulbian

Jangipos
haganj-Azimgan)
Mursindabad
Berhwmpore
Katwa

Nabadwip
Gayeshpur
Samfio

Chakdab

malyani

Bansheria
Kanchrapam
Hahsabar

Maihati

Hoophly Clhansurah
Chandaanagore MC
Bhatpam
Bhadreswar

asszamxﬁﬁssusﬁauﬁaaﬁa

GANDHI NAC~!

Champdany
Baidyabati
Barrachpore
Serampore
Titagarh

Konnagar

Khardah

Panihatt

< 1
UttarparaKotrung
Bally
Baranagar
Howrah MC
Kolkata MC
Uluberia
Muaheshiala

" Budae Bedge
Dwmond Harbour
Haldin

Sty
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Item No.01:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

(Through Video Conference)

Original Application No.142 of 2024 (SZ7)

IN THE MATTER OF:

M. Vetri Selvan, Chennai.

..Applicant(s)
Versus
The Central Pollution Control Board,
Rep. by its Chairman,
New Delhi and ors
..Respondent(s)

Date of hearing: 09.05.2024.

CORAM:

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER
For Applicant(s): None.

For Respondent(s): Mr. D.S. Fkambaram for R1.
Mr. S, Sai Sathva Jith for R2.
Dr. D. Shanmuganathan for R4 to R7.
Mrs. Nivedita S Menon represented
Mrs. Rema Smirithi for R8.

Mr. Ramesh Sanjay represented s
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Mrs. Madhuri Donti Reddy for RY.
Ms. C.P. Kavitha Renjmi represented
. Mr. T. Sai Krishnan for R10.

ORDER

1. Today, there is no representation for the applicant.

Z C()nsich‘ring the issue involved in this matter, the State Pollution
.Control Boards of the Southern Zone viz., Kerala State Pollution
Control Board, Andhra Pradesh Pollution  Control  Board,
Telangana State Pollution Control Board and also the Puducherry
Poll.utimi Control. Committee are necessary  parties to  this
proceeding. Hence, we Suo Motu implead them as additional

Respondcnté Nh.& 9, 10 and 11 respectively.

3. Let notice be issued to all the respondents through the Tribunal as

well as privately.

4. The learned counsels. Mr. DS, Ekambaram accepts notice for
Respondent No.1, Mr. S Sair Sathva Jith accepts notice for
Respondent No. 2, Dr. .D. Shanmuganathan accepts notice for
Respondents No4 to 7, Mrs. Nivedita S Nenon representing, Mrs.
Rema Smrithi accepts notice for Respondent No.8, Mr. Ramesh
Sanjay representing \irs Madhuri Donti Reddy accepts notice for
Respondent No.9, Ms. C.P: Kavitha Renjini representing Mr. T.

Sai Krishnan accepts notice for Respondent No.10.
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5. Post the matter on 28.05.2024. Meanwhile, the respondents are

directed to file their respective replies.

Sd/-

Smt. Justice Pushpa Sathyanarayana, J]M

Sd/-
. Dr. Satyagopal Korlapati, EM
O.A. N0 142/2024(57)
09 May, 2024. AD.
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